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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

NEU DELHI.

O.A.No,1816/87

New Oalhi, this the GH- day of April, 1994.

HON'BLE SHRI N.DHARMADAN, WEPIBER (J)

HON'BLE SHRI P.T.THIRUVENGADAPl, MERBER(A)

5hri Satya Prakash
son of Shri Ganga Ram G^rg,
KD/91, Kaui Nagar,
Ghaziabad (U.P).

(By Shri GO Gupta, Advocate)

Us.

. .Applicant

1. Union of India; through
Sectietary,
Ministry of Health &
Family Uelfare,
Govt. of India,
Neu Delhi.

2. Union Public Serifice Commission,
Dholpur House,
Shahjehan Road, New Delhi.

3. Dr. Jagabandhu Chakravarty,
Technical Assistant,
Central Food Laboratory,
Calcutta..

(By Shri NS PllBhta, Advaeate)
ORDER

SHRI N.DHARWADAN. f1EI»lB£R(3^

A connected case OA 1814/67 has been

alloued today giving our detailed vieus and

decision regarding contentions raised in that

case. In the light of the directions given

in the connected 0.A.No.181 4/87 this O.A, can

be disposed of uith the direction to the

second respondent to give an opportunity to

the ajaplicant to participate in the selection

process for the post of Chief Technical Officer
t

to be held in pursuance of the direction in

0.A.No.1814/87 while calling the candidates

for the interview if the Union Public Service

Commission finds that the applicant is also

eligible and qualified to be considered for

the selection. In case the UPSC decides that

the applicant is not qualified for consideration
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the applicant shall be given an opportunity

ofrlepresenibin^ bsfore taking such decision.

Houaver, a final decision shall ba taken in

this behalf uithin a period of three months

from the date of receipt of this order so

that the applicant can take appropriate

legal steps before the interwieui in case the

UPSC takes a decision against the applicant,
/

The application is disposed of as above.

There uill be order as to costs.

(P.T.THiRUVENGAOAM)
Member (A),

LCP

(N.DHhRMaDAN)
Member(3),

>


